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SHRI BHUPESH GUPTA: This is the thing 
which should not be allowed. 

MR. CHAIRMAN: Your observations 
should not be allowed and his should not be 
allowed either. 

SHRI BHUPESH GUPTA: Here we are a 
party, and when the Prime Minister of the 
country makes such a remark it cannot be 
allowed to go unchallenged. 

I am very sorry that Mr. Patel does not have 
even that much of sportsmanship in resoect of 
this matter. 

MR. CHAIRMAN: All right; we now pass 
on to the next item. 

THE INSTITUTES OF TECHNOLOGY 
(AMENDMENT)   BILL,    1963—conti-

nued 

MR. CHAIRMAN: The other day Mr. 
Khandekar had concluded his speech. There 
are others who would like to speak.   Mr. 
Sapru. 

SHRr P. N. SAPRU (Uttar Pradesh): Mr. 
Chairman Sir, while wholeheartedly 
supporting the Bill, I should like to pose a 
number of questions for the Minister and I do 
so in no spirit of criticism but in a spirit of 
enquiry. First of all, I would like to know why 
there should be a separate institution at all. We 
have the Delhi Universty which is a first class 
institution and why should this Institute not be 
affiliated to the Delhi University? I rather 
think that the tendency to have separate 
institutions has been carried a little too far and 
it strikes me that one-faculty universities are 
not likely to yield those results which a 
university should yieM. 

[THE DEPUTY CHAIRMAN in the Chair] 

The second question I would like to ask the 
Minister is whether there is going to be any 
provision for the teaching of humanities  in 
this Tech- 

nological Institute. I think that there should be 
some connection or some relationship 
established between humanities and sciences. 
We should not have them compartmentalised. 
If we have them compartmentalised then we 
leave our technical students without that 
philosophy of life which the humanities are 
capable of supplying. Students of technology 
should have some acquaintance with the 
humanities as well. 

The third point I would like to emphasize is 
that the number of persons, who would seek 
decent jobs after their education in 
technology, is great. All the men who get a 
high technical education are not able to get 
decent jobs. Perhaps the Minister will be able 
to tell us whether the demand for 
technologists is not greater than the number of 
men produced by the technological institu-
tions. An equilibrium should be established 
between the two. Now, it is obvious that it is 
the scientific and technical education that has 
made the United States of America. Britain 
and Russia great. It has particularly made 
Russia great. The problem that Britain has to 
face is that the technical men, the scientific 
men, prefer the U.S.A. to Britain. There was 
recently a debate in the House of Lords on 
this question and it was said that the reason 
for their preference of the United States was 
that the facilities in Britain were not as good 
as the facilities in the United States. 

It was not a question of pay. Certainly the 
salaries in the United States are higher, but it 
was not just a question of salaries. The 
facilities in the United States are better. Now, 
one of the difficulties that we have to face is 
that some of our best men remain in foreign 
service in preference to service in their own 
country. They prefer the United Kingdom or 
the United States to India and we have to find 
out the reason for that. It is all right to talk of 
sacrifice, but I  rather believe that what    we 
neeS 
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[Shri P. N. Sapru.] 
in our scientists is dedication and not 
sacrifice. The salaries of I.A.S. men and I.P.S. 
men are higher than the salaries that we pay to 
our technical men. The salaries that we pay to 
o.ur technical men, the salaries that we pay to 
our scientists, should be higher than the 
salaries that we pay to our I.A.S. and I.P.S. 
men. We should try and attract the best talent 
that is available in the country to science and 
technology. 

Then, I should like also to make one or two 
observations on the quality of staff in these 
institutions. The quality of the staff in these 
institutions depends upon the integrity of the 
selection committees. Now, I am glad that the 
U.P.S.C. will be responsible, as far as I can 
see, for selecting the staff. The U.P.S.C. has 
established a high reputation, but it has to be 
helped by experts. I hope that in appointing 
experts care will be taken to see that the very 
best men are selected for advising the 
U.P.S.C. in regard to appointments to these 
jobs. I know that in some of the States highly 
qualified technical men have been ignored. 
Men with less qualifications have been prefer-
red to men with higher qualifications. That is 
not how things should be. Class and 
communal considerations have often played 
their part in the appointment of men in our 
scientific and technical institutions. 

I would like to say that the question of 
admission to these institutions is also of an 
important character. I am for admission of the 
best candidates on merits to these institutions, 
but I would like to make one or two 
reservations in regard to this question of merit. 
We have the backward classes or the 
Scheduled Castes in this country. For 
centuries they have been victims of oppression 
and tyranny in this country and it is not 
possible for tihem    .    .    . 

SHRI AKBAR ALI KHAN (Andlira 
Pradesh):    They   get   preference   in 

their State colleges.    Do you want it in all-
India institutions also? 

SHRI P. N. SAPRU; I think they should be 
given preference in all institutions, including 
all-India institutes. They should have 
opportunities of rising to their full stature. It 
may be desirable to some extent to expect 
lower standards from them for a period of five 
or ten years. I would like, therefore, the 
claims of these classes not to be ignored. I 
suppose there will be competitive tests, sup-
plemented by oral tests, for these institutions. 
The oral test does not generally work in 
favour of the poor man. That is what I should 
like to emphasise. 

Then, I should like to say that I am not one 
of those who think that third class students can 
do no good or can never be good. I am not pre-
pared to have an arbitrary rule ruling, out the 
third class man. I have heard a great deal of 
controversy about third class men. I want just 
to remind the House that two of Britain's 
greatest Prime Ministers were fourth class 
graduates of Oxford. Sometimes a man 
matures late in life and just because he has got 
a third class, he should not be denied 
opportunities of higher education or the 
highest education available in the country. Of 
course, the general rule should be to select, as 
far as possible, the very best men and the very 
best men will naturally be the first and second 
class men turned out by our universities. For 
this reason it would be obvious to you, 
Madam, that I am not opposed. for a short 
period, say, five or ten years, to reservation in 
some shape or other being made in favour of 
the backward and depressed classes. To expect 
that these candidates will in the immediate 
future equal the best candidates from the non-
scheduled castes, is to expect the impossible. 
Their home surroundings are different. 

Then, there is another matter on which I 
should like to speak and I would like the 
Minister to take some 
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interest in it. The difficulty with our science 
departments is this. It is true also of our art 
departments. But I am taking about the 
departments of science and technology 
because we have a Bill dealing with science 
and technology. The difficulty with our 
science departments is that senior men do not 
encourage juniors in their work. The Heads of 
Departments are rather jealous of talent. I read 
a remarkable article on this point in the 
"Spectator" five or six years back. I do not 
happen to have the copy of the "Spectator" 
with me, but I have a clear collection of what 
the writer said. The article was headed: 'The 
case of Dr. Joseph'. The writer said that there 
is no doubt that Mr. Nehru is anxious that 
science should develop in India. He is very 
eager that there should be development of 
science in this country. He further said that 
there is no doubt that there are a few good 
scientists in this country, though the number 
of outstanding men is very small. He went on 
further to say that there was good scientific 
material in our country, and he pointed out 
that some of our laboratories at the tech-
nological institutions were good. But he said 
that in spite of all that the output was poor. 
Then he asked himself the question, why the 
output was poor. The principal reason that he 
assigned for this poverty of output was that 
senior men were jealous of talent; Heads of 
Departments and Deans of Faculties were not 
sure of themselves and they did not want their 
junior to outshine them. In some of the 
western countries it is just the other way 
about. I was reading the other day Ernest 
Barker's "Age and Youth", and Ernest Barker 
says in that book that he used to look upon his 
pupils as projections of himself. I should have 
liked teachers to look upon their pupils as 
projections of themselves. Unfortunately, 
speaking with all respect to the teaching 
profession, that is not the case. I have had 
personal experience, and I have known cases 
where highly qualified men have not been 
preferred to less qualified men because the 
teacher or the Head    of 

the Department or the Dean of the Factulty is 
a little jealous of talent. This is a sorry state of 
things, and we should impress upon our men 
that it is their bounden duty to be fair and 
objective in their assessment of the work of 
their juniors. It is their duty to help their 
juniors in every way possible. 

I should like also to say that we 
have not been supplied with the de 
tails of the constitution which Will 
govern this Institute. On the Board 
of this Institute, Parliament should 
also find some representation. I think 
there is talent, even scientific talent, 
in Parliament, and Parliament should 
have representation on this Board. It 
is desirable that there should be direct 
contact between the institution and 
Parliament. , 

Then we have, I think, four institutions—
Mr. Humayun Kabir will correct me if my 
number is wrong. But since we are having 
separate institutions or one-faculty 
universities— I call them one-faculty 
universities since we are having one faculty 
only —I think it is desirable that these ins-
titutions should be larger in number than they 
are. We are a country of 450 millions. We 
have to think of the claims of the South, we 
have to think of the claims of Bengal, and we 
have to think of the claims of States other than 
Uttar Pradesh, Madhya Pradesh, Rajasthan 
and Punjab. These States are very important 
but they should not dominate the picture and, 
therefore, it is desirable that we should have 
institutions in the South of a high character 
also. There is a lot of talent particularly 
scientific talent, in the South. After all, it is 
the South that produced Ramanujam, it is the 
South that produced Raman, it is the Punjab 
which has produced Birbal Sahni. I do not 
know what the exact contribution of Uttar 
Pradesh is to scientific knowledge, and I think 
it is a matter for investigation why the Punjab 
is forging ahead and why the South is forging 
ahead and we     are 
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lagging behind. I say this with regret because 
I am proud of Uttar Pradesh, we have high 
traditions. We have good universities, but the 
standards of our universities and our 
institutions are going down. 

PROF. M. B. LAL  (Uttar Pradesh): Are 
you proud of it? 

SHRI P. N. SAPRU: No, I am not proud of 
it. I am sure that Prof. Lai who can teach me 
political science for at least twenty years will 
bear me out that I am right. He was one of the 
best teachers of political science in our State, 
a subject in which I am interested. There are 
many reasons for this decay in standards in 
Uttar Pradesh. One of these reasons is the 
apathy of the general public towards higher 
education. 

Then, I should like also to say that there is a 
tendency here to expect that science will yield 
or scientific knowledge will yield immediate 
results. There is more emphasis here on what is 
called applied science than on pure science. 
Now, I am not a scientist but I rather think 
that fundamental research is of great 
importance. Fundamental research is the pivot 
round which applied research revolves. You 
cannot have good applied research without 
fundamental research, and attention should be 
paid to fundamental research in these 
institutions. We are not, in this country, aware 
of the true scope and magnitude of the growth 
of scientific thought and knowledge. Science 
has progressed in the U.S.S.R., science has 
progressed in the U.S.A., science has 
progressed even in the U.K., because attention 
has been paid to science. lUnfortunately here 
our education in the past has been far too 
literary. Even in the field of literature our 
output is poor because while we have paid and 
rightly paid attention to expansion, we have 
not paid enough attention to efficiency. We 
have not recognised that creative 

i effort is necessary for human welfare. We 
have not recognised that without creative 
effort life would be not worth living, and 
we have not recognised that without 
creative effort great things cannot be 
accomplished. And we must give scope for 
the development of creative effort in our 
institutions. This will require an overhaul of 
our educational system. Our educational 
system is dominated by old ideas. We have 
to imbibe some of the new spirit that 
pervades other countries and we should, in 
this matter, take a lesson from the West and 
from the Soviet Union. I see no reason why 
we should not send some of our men for 
training in science to the U.S.S.R. and the 
U.S.A. We can select a few top-ranking 
men and give them facilities to go abroad 
and broaden their vision and outlook, and 
they are sure to render a better account of 
themselves than is the case at  present. 

I would suggest that our very able 
Minister of Scientific Research and 
Cultural Affairs, who is also incharge of 
Education should set up a Research Bureau 
whose main task will be to carry out 
research in all the branches of knowledge 
including sociological knowledge. Efforts 
should be made to integrate scientific 
thought and method with aspects of 
national life. There should be a connection 
established between scientific thought and 
national life. That effort will require a great 
deal of thinking and research and I think 
the Minister should rise to the occasion. 
There should be a Bureau of Scientific 
Research attached to the Ministry for this 
purpose. Our efforts should be to promote 
independence of thought, and we should try 
and give all possible facilities for creative 
effort so that our country may become 
scientifically great. If it becomes 
scientifically great, it will become militarily 
great because military greatness today 
means greatness in science. We are not 
living in the days of Rana Pratap, we are 
living in a thermo-nuclear age. and it is 
scien- 
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tine greatness which will help us to achieve 
military greatness, assuming that military 
greatness is a desirable ideal. 

Thank you very much for the time that 
you have given me. 

SHRI SANTOKH SINGH (Delhi): Madam 
Deputy Chairman, I rise to support the 
Institutes of Technology (Amendment) Bill, 
1963. The object of the amending Bill is to 
upgrade the present College of Engineering 
and Technology at Delhi into a full-fledged 
Indian Institute of Technology. It is stated 
that the United Kingdom through its British 
industries has increased the assistance from 
£2,50,000 to £6,50,000 for equipment and 
will also make available services of five 
more Professors in addition to the already 
existing ten Professors. Britain is also 
understood to have undertaken to help us in 
training Indian stafF for this Institute in 
Britain itself. 

I welcome this move for upgrading the Delhi 
College of Engineering and Technology into 
a regular Institute of Technology. This is in 
addition to the already existing four 
Institutes of Technology at Kharagpur, 
Bombay, Madras and Kanpur. This will add 
to the training of technical people in India 
more and more. Because of the fast rate of 
industrialisation in India, we require more of 
tenchnical men. As a matter of fact, the need 
for technical people is much more than what 
our technical institutions are able to produce 
today. In this august House, it was said the 
other day that the number of technical men 
was more and that they were not getting em-
ployment (Maybe at some places there is a 
little unemployment. It may be for some 
time only. But ultimately, the number of 
these technical people required is going to be 
much more than we can think of. To give the 
example of the U.S.A., only a few years 
back it was stated 504 RSD—4. 

that especially during the period when the 
space research work was going on, they felt a 
shortage of about one thousand people and 
they had to import them from England and 
other countries—chemists, engineers and 
scientists—to cope with the work. So, similar 
is the case in our country. With increased 
industrialisation, we will be requiring more of 
technical personnel. 

Regarding the quality of these technical 
men, I want to make a point that in our 
institutes we should try t0 have better people to 
teach them. The staff should be very good so 
as to make this Institute of Technology at 
Delhi the pride of India. It is said that good 
talent does not come to these Institutes 
because the teachers are not very well paid. I 
wish that the Minister of Scientific Research 
and Cultural Affairs should take a special 
interest and invite very nice talent to this 
institute by paying the highest scales of salary. 
This should generally be done. I certainly want 
that all the teachers of these Institutes and 
engineering colleges should be very well paid 
so that we can attract the best of talent. This is 
regarding the quality of the teachers so as to 
train good quality people. 

I also want to make a point as regards the 
Institute of Technology at Delhi, since I 
represent the State of Delhi in this august 
House. I want to make a point regarding 
admissions. We have various engineering 
colleges and institutes in all the States of the 
Indian Union. They somehow or the other—
because of regional feelings—do not admit 
outsiders in their (institutes. In f our Institute at 
Delhi and at other colleges we admit all the 
students from the Indian Union and the Union 
Territories. I want to say that some reservation 
should be made in the colleges of the other 
States for the students of Delhi and, 
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as far as the Institute of Technology is 
concerned, some sort of reservation, say, about 
25 per cent, should be made for the students of 
Delhi, so that the parents in Delhi can get their 
wards admitted into these Institutes. I may not 
be criticised for this because if we were to 
consider the point of view of admissions in the 
context of the regional feelings of the other 
States, I think my point will be fully 
appreciated. But, on this point, I want to make 
it clear that while making reservations, I do 
not in any case recommend that third class 
students or students who are deficient—I 
would not say they are bogus because 
honourable Mr. Sapru has said some third 
class and fourth class students also come up 
ultimately, I call them deficient students—may 
be admitted into these institutions and 
colleges. But at least good students from the 
Delhi State should be given precedence over 
others so that we can feel proud as the whole 
country would feel proud of this Institute. So 
Delhi students also should get this reservation. 

Now, a point has been made by Shri 
Bhargava twice in this august House 
regarding the scientists, engineers and 
chemists who have taken up employment in 
other countries. To some extent, I do agree 
with him that they should possibly be brought 
back to serve our own country. There is need 
of everybody, specially of good scientists and 
good engineers who could be very useful. 
But, Madam, on this point I do not agree with 
him wholly. I should say that on the next 
point I wholly disagree when he says on the 
floor of the House that he wants them to come 
back. If they get some employment there, well 
and good. To say that the best of them are 
there, I do not agree. No doubt there are 
facilities in other countries. They get 
employment because our people do work 
worth two dollars even though they may be 
paid one dollar; they serve very    well.     And 

they get employment easily. But to say that 
they are the best I do not agree because the 
best people are only those who come back, not 
only get employment in the Government of 
India on lower salaries, but as a matter of fact, 
the best are those who can start something at 
their own initiative in the country. And that 
kind of people we are producing daily in our 
own institutes, in our own universities. The 
number of these people is quite large, in 
thousands. So we should not think in terms of 
bringing these people back. We should think 
in terms of increasing the output of engineers 
and scientists. Therefore, the number of 
institutes must be increased. 

I support, Madam, the second point of Shri 
P. N. Sapru that some Members of Parliament 
must be associated with these institutes to 
make them take more interest. I support this 
remark of Shri Sapru. 

Honourable Shri P. N. Sapru made another 
point. While Madras and Punjab have been 
able to produce men of technology, men of 
science, perhaps much more than his own 
State of U.P., I want to say one word about 
Punjab. I am proud our men have been of 
great intelligence. They have been good men 
of technology, industry and peasantry and 
they have done very well. They are healthy. 
They are intelligent.. 

SHRI ARJUN ARORA: (Uttar Pradesh):  
And charming too. 

SHRI SANTOKH SINGH: Charming too. 

SHRI P. N. SAPRU:    As Mr. Arora. 

SHRI ARJUN ARORA: I am a U.P. walla, 
as Mr. Santokh Singh is. 

SHRI SANTOKH SINGH: One more point 
and I resume my seat. It is again regarding 
Shri Sapru's speech 
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which has been very, very educative and 
illuminating.    He    discussed the point about 
fundamental research.  It is of jjreat 
importance and very useful.    We have 
produced scientists of the calibre of Shri 
Raman, Shri Ray, Shri Jagdish Chandra Bose.   
We have had Nobel Prize winners in our 
country.   But for our country, situated as it  is  
today,   to   think  only   in  terms of 
fundamental      research is not in-keeping 
with the times.      Our gross national product 
totals about Rs. 17,000 crores.    We   are  not  
spending  much on research work.    But  
whatever is spent <>n research work    should   
be meant for industry as it is applied to large-
scale,  medium-scale and small-scale 
industries and technology rather than    
simply    spending    on    fanda-mental 
research.   We cannot afford it. No doubt,  
other countries like      the U.S.A.  or  the 
U.S.S.R.  are  spending huge amounts of 
money on     unproductive research    work, 
for example space research.   But we cannot 
afford it.    We  can  go only  the Japan pat-
tern.    They are doubling their gross national 
product in about ten years instead of 6 years.    
If they are able to double their income  in ten 
years why   can we not do it?    They      are 
spending quite a lot on research work. The 
research work that they do     is for productive 
purposes as it is applied "to industry.   Our 
country is situated in that position now.   So I 
would like to make this point clear. Funda-
mental research is not the only thing needed  
but   we  want  research  work as  applied to 
productive purposes. 

With  these observations, Madam, I 
commend this Bill and resume my seat. 
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I 

SHRI P. N. SAPRU: On a point of order. 
There must be some connection between the 
subject of discussion and the Bill. 

THE DEPUTY CHAIRMAN: That is what I 
told him. He should speak on the Bill. Mr. 
Ghani, if you have exhausted your points, then 
you can finish your speech. 
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status and therefore I support      the Bill but I 
want the Government,   this hon. House   and 
the country to know that the mere passage of 
this Bill in this House and the other will not en-
large the scope and the facilities   for technical 
education in the country. The need in the 
country today is more and more technical 
education, bigger   bias to   technical   
education. The Minister for    Scientific 
Research and Cultural Affairs, who, I am glad 
to say,    has now also become    the    Minister    
for Education—and I take this    opportunity to 
congratulate him on this    acquisition—said   
the   other    day   that though thousands appear 
in the   competitive examinations for these 
Technical Institutes, only hundreds are ad-
mitted and he has    no    intention of increasing 
the seats in these Institute*. While there may be 
a limitation of the. number of seats in a 
particular Institute,  there should be in this 
country no    limitation of technical    education 
because the country has just entered a new age 
of industrialisation and     we find today that 
turning out more and more arts graduates of a 
low order   t« become mere clerks in the 
Secretariat is no good. The whole system of 
education   in   the   country    has   to  be   re-
oriented and given a technical bias. 

THE DEPUTY CHAIRMAN: You may 
continue later. The House standi adjourned till 
2.30 P.M. 

The   House then   adjourned for 
lunch at one of the clock. 

SHRI ARJUN ARORA: Madam, this is a 
very good Bill in a way but it must be realised 
that in this country we have four Institutes of 
Technology and this Bill will give us the fifth 
only de jure and not de facto. What I mean is 
that the scope of technical education in the 
country will not be enlarged by this august 
House passing this Bill. Only one Institute, it 
appears Members from Delhi like very much, 
will get a higher status. I have no objection to 
another Institute being given a higher 

The House reassembled after lunch at half-
past two of the clock, the DEPUTY CHAIRMAN 
in the Chair. • 

THE DEPUTY CHAIRMAN: Yes, Shri 
Arjun Arora, you may continue your speech. 
But I find there ia no Minister present. 

SHRI ARJUN ARORA: Then, shall we 
meet after ten minutes, Madam? 
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THB DEPUTY    CHAIRMAN:    Yes, 
there is no other alternative except to meet 
after ten minutes. The House stands adjourned 
for ten minutes. 

The House then adjourned till 
forty minutes Past two of the clock. 

The House reassembled at forty minutes 
past two of the clock, The DEPUTY CHAIRMAN 
in the Chair. 

THE DEPUTY CHAIRMAN: I am sorry the 
Minister was not here at 2.30 P.M. This has 
happened a second time this session. Last time 
the Minister was not here and he apologised 
*nd said he was busy in the other House. I do 
say to the Treasury Benches—and you can 
convey this to all your colleagues—that this 
House has its own dignity and prestige and 
what is due to it must be given by the Treasury 
Benches, by each one sitting  on  the  Treasury 
Benches. 

THE MINISTER OF SCIENTIFIC 
RESEARCH AND CULTURAL AFFAIRS 
(SHRI HUMAYUN KABIR): I am very sorry, 
Madam, and I apologise to the House for the 
unintentional inconvenience caused. The fact 
is, there was a slight difference between my 
watch and the clock here. I came exactly at 
2:30 by my watch but I was late by some three 
minutes. 

THE DEPUTY CHAIRMAN: I do think the 
clock in this House should be followed. 

SHRI     HUMAYUN KABIR:      I 
agree, Madam, and I am very sorry. I am sure 
this will not happen again. 

SHRI BHUPESH GUPTA (West Bengal): 
Madam, I am very sorry that the hon. Minister 
of Scientific Research should have a watch 
which does not give the right time. 

THE DEPUTY CHAIRMAN: Anyway, it 
will be set right now, we shall have to wait 
and watch. 

SHRI BHUPESH GUPTA: I would wish to 
present him with a watch which  gives him 
the  right time. 

AN HON.  MEMBER:   From Russia? 

SHRI BHUPESH GUPTA: If he pleads 
inability to produce one here. 

SHRI  ARJUN  ARORA:     Madam,  I 
was stressing the point that the passage of this 
Bill will raise the status of an engineering 
college, but would not   give  the  country   
greater   facilities   for   technical   education.     
There appears  to  be  some sort of  compla-
cency  in this Ministry as far as the seats  in  the 
engineering colleges are concerned.   The   other   
day   the   hon. Minister      declared     that     he     
wa» not      thinking     of     increasing      the 
number    of    seats    in    the    technical     
institutions.     I    feel,     Madam, that this is 
due to a lack of foresight and the Ministry does 
not appear to have a full idea of the pace of 
industrialisation that is taking place in the 
country   and   the  need   for   technical men in 
the country-    It will be proper  for  the  
Ministry  to  conduct     a survey of the needs 
for engineers and technical people for meeting    
the requirements    and      demands  of     the 
Fourth Plan period, because if      the Ministry  
rises   late  and     begins     to educate  and train 
the  engineers      in the  Fourth Plan,   then, 
during      the Fourth Plan—it takes five years      
to get an engineering degree—the result would 
be that the requirements of the Fourth      Plan     
would    not be met. Even today, there is very 
much    demand  for  engineers,   particularly  
for engineers trained in these  Institutes. For 
that, of course, the credit must be given to the 
Government and to th^ hon. Minister, for 
industrialists    with foresight contact the 
students in   the final year of the college, 
especially in technical institutes like the one      
at Kharagpur. So   that   should   give   the 
Minister some idea of th« need    for 
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enlarging the scope of technical education in 
the country.    These    four Institutes which 
have come    into being—thanks   to  the  
Herculean  efforts of this Ministry and thanks 
also to the foreign  aid   which     they   have   
been •able   to   get—are   really   very   
useful institutes.   But a very interesting fact 
about these  Institutes  <s that one  is built  
with  British  aid,   another  with American   
aid   and   the  third      with Soviet  aid.    It is 
perfectly all right for us, non-aligned people, 
to get aid without   strings  from  wherever  it 
is available.    But once the aid is received,   
every   effort  should  be  made  to make  the  
institutes, these     technical institutes, Indian, 
and they should be developed in a      manner 
which will conform to our  requirements.    I   
am sorry to find, Madam, that this is not 
being done.   Each Institute, wMch has been   
developed     with  the     help  of foreign aid, 
is likely to     become an empire of~that 
country in India. That tendency   must  be  
uprooted.     I   am conscious  of this    
tendency    because one of the Institutes is 
situated       at Kanpur, a place with which I 
keep a live contact.    This Institute is financ-
ed by American help and I have publicly 
thanked  the Americans for the help that they 
have given to this Instate.     I   do   so   again   
now,   for   this should  also think  of 
considering the technical institute at Kanpur 
is developing  into  a very useful     institute. 
But what I find is that in the matter of 
recruitment of teachers, this Institute 
recognises only American degrees. Though it 
is not written in black and white that     only     
American-trained teachers  will be  admitted,  
this is >a hard fact which     cannot be 
ignored. Our young men who have      British 
education or  German  education      or 
education   from  any  other      country 
except America, who have if I may say,  an 
un-American  education, they are  at  a  
disadvantage in the matter of these 
appointments. 

SHRI SANTOSH KUMAR BASU (West 
Bengal): TJn-American or non-American? 

SHRI ARJUN ARORA: The Americans  
use the term  "un-American". 

SHRI SANTOSH KUMAR      BASU: 
But in a different sense. 

SHRI ARJUN ARORA: So this sort of 
tendency to build up each Institute into an 
empire of the country which 
has given financial and technical aid for the 
establishing of that Institute must be checked 
and uprooted. As I submitted, Madam, there is 
nothing in black and white, but if the Minister 
goes through the qualifications of the Indians 
who have been taken on the staff of the I.I.T., 
Kanpur, I am sure he will find that those with 
American education are the dominant people. 
That tendency is very dangerous and it is not 
likely to help the development of healthy 
trends in the country. "With these words, 
Madam, I support the Bill. 

SHRI HUMAYUN KABIR: Madam Deputy 
Chairman, I am thankful to the House for the 
generous support extend to this Bill. The Bill 
is non-controversial in nature and I am sure the 
whole House is united in saying that facilities 
for technical education in this country should 
be expanded and improved. With reference to 
the various points raised, I would like to say 
that while this Biri is a very limited Bill—its 
major purpose is to see that the Delhi College 
of Engineering and Technology is elevated t0 
the rank of a higher Institute of Technology, 
and we add * fifth Institute to the four that are 
■already existing—the debate has actually 
ranged over the entire field of technical 
education. Perhaps it was inevitable in the 
circumstances. I would, therefore, take this 
opportunity, Madam, to reply to some of the 
points of a general nature which have been 
raised. 

My hon. friend, Shri Govindan Nair, made 
a very discursive speech and while his major 
purpose was to say that the entire attitude 
towards technical education should change, he 
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indicate what exactly this change should be. 
Today there is great importance and emphasis 
placed on technical education and I am sure 
Shri Govindan Nair also desires that that 
emphasis should continue and I am sure he 
does not wish that that attitude should be 
changed by not giving it the same attention as 
before. 

Then, he talked about complacency in  this  
Ministry.   I may  assure him that there is no 
complacency.    This point was     also     raised 
by the hon. Member who spoke just now.   I 
may tell   hon.   Members   that  there   is  no 
sense of complacency, but there     is the sense 
of realism which makes us survey the  position  
and      to  devise measures so that the 
development of technical education in the 
country may be in     conformity wHh the 
requirements of the country} that it does not 
outstrip it too much and there is no problem   
of   the    unemployment    of technical 
personnel.       I have always held that the 
supply of technical personnel may be slightly 
in excess, maybe ten per cent, or fifteen per 
cent, or     at     most     twenty     per     cent, in   
excess   of   the   country's   requirements     
because     that     excess     can always   be   
absorbed   by   the   developing    economy     
of a fastly growing country like ours but if that 
excess is more than ten or fifteen     or twenty 
per cent., there is a real danger that there may 
be unemployment of our technical personnel 
and     1hat would be a real tragedy for the 
country for more reasons than one, firstly, the 
amount spent for training     one technical     
person is  a     considerable amount and it is 
very largely contributed by the community and 
the State not by the individual who tndergoes 
that training    and secondly,    it may lead to a 
sense of frustration as has been unfortunately 
the case in respect of higher education in the 
humanities and in the arts. 

My hon. friend, Shri Nair, admitted that the 
proportion  of money allot- 

ted for technical education has been steadily 
increasing over the last three Plans. In the First 
Plan it was eleven per cent and it has gone up 
to 25 per cent, in the Third Plan. I d» not know 
what change he wants there. Does he want it to 
be reduced or expanded still faster? I am sure 
nobody in this House would dispute the claims 
of elementary education, secondary education 
and university education in pure science and 
humanities. I am sure, Madam, nobody in this 
House desires that more than 25 per cent, of 
the total Budget should be allotted only for 
higher technical education. Shri Nair also 
talked about children's education, women's 
education which were hardly relevant to the 
discussion of this Bill. Shri Nair wanted 
improvement in the quality of technical 
training but at the same time talked of 
reduction in the duration of the course and the 
use of factories. Now, Madam, if these steps 
are taken, I am sure it would lead to a 
deterioration in standards which I am sure 
nobody in this House would desire. 

While Shri      Nair wanted 
this expansion, at the same time he raised the 
point that there were some engineers still 
unemployed. I do not think it is true to say that 
a large number of engineers are unemployed 
and what my hon. friend, Shri Arjun Arora said 
just now,—that the students are approached in 
certain cases for employment even before they 
have finished their courses—indicates that 
there is no such danger at the moment. But it is 
certainly true that when a young person takes 
the degree, sometimes for three months or six 
months he may not be able to find suitable 
employment. We once enquired into the 
registration of degree holders in engineering in 
the Employment Exchanges and we found that 
the majority of them were people who had 
taken their degree a month or two ago and 
others were people who had already got 
employment but were looking for better em-
ployment. 
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My friend also referred to the un-
employment of geologists and geo-physicists 
whidh is hardly relevant to this issue. This 
matter was discussed by me in a question 
before Parliament and I v. ish ta point out that 
only -a very small proportion of people are 
unemployed. Out of 2,558 post-graduates in 
geo-science, only fourteen were reported to be 
unemployed and about 150 were reported to 
be working in fields not connected with geo-
science. This, I am sure, is not a very dismal 
picture. The great expansion which is taking 
place in the G.S.I, will be able to take care of 
all geologists and geo-scientists who are 
competent but we must also~Femember that 
there is the question of personal preference, 
there is the question of suitability. Therefore, 
it is not that everyone who takes a degree can 
necessarily be absorbed in thV G.S.I. 

My friend, Mr. Nair, also referred to the 
need of improvement at the diploma level, at 
the degree level and at the post-graduate level. 
All these measures are being taken. At the dip-
loma level, very recently, the course has been 
reoriented in order to give it a more practical 
bias. As a result of this, I am sure that the 
diploma-holders will be able to meet the re-
quirements of industry more effectively and 
more expeditiously. At the degree level also, 
we have raised the standards and the five-year 
integrated course will, I am sure, lead to an 
improvement in the standards. We have, 
therefore, resisted the demand for reducing the 
duration of the course. At the post-graduate 
level, all these higher institutions are catering 
for that and another 30 centres for Dost-
graduate studies and research in engineering 
and technology have been established in the 
country during the lastTive to six years. 

I think, therefore, Madam,, the points raised 
by Mr. Nair may have general application but 
they were not relevant to the Bill and I do not 
think that they Show any picture which need 
disturb us. I would like to submit to the 
House,     the progress     of 

technical education both'from the point of 
view of quantitative expansion and qualitative 
improvement is proceeding along right lines. 
Of course, there is always room for further 
improvement and that is why these various 
bodies are set up and one of the purposes of 
establishing these higher institutes of 
technology is to improve quality. 

My friend, jBhri Bhargava, raised two or" 
three important points. The first point was the 
question of good teachers. I entirely agree 
with him that the quality of teachers is funda-
mental to any system of education. You may 
have any kind of syllabus and you may have 
any kind of equipment but if the teachers are 
not both able and dedicated, we can never get 
the best results. We have taken certain 
measures in order to attract better teachers and 
this House is aware that the pay scales have 
been considerably improved. I think my hon. 
friend, Mr. Sapru, mentioned that the pay 
scales in the Institutes of Technology should 
be improved and that the teachers should be 
given higher salaries. We have done it for all 
teachers not only in the Institute of 
Technology but in respect of all technological 
institutions throughout the country. I think I 
can say with some confidence that the scales 
are comparable to the highest scales which 
obtain in the Government of India. A young 
man can start at 410 rupees in a technical 
institution and if he is good enough, he can 
become the Director of one of the Institutes 
going up to Rs. 3,000. I think, Madam, 
starting at Rs. 410 and with various breaks 
going up to Rs. 2,500 or Rs. 3,000 is not an 
inadequate scale so far as India is concerned. 

We have also taken steps for improving the 
quality of teachers by providing special 
teacher training programmes. Six hundred 
teachers have been given special training in 
the country and outside, viz., in the United 
Kingdom, the United States of America, the 
U.S.S.R. and in West 
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course of the last five or six years. At the 
moment, about 200 teachers are under training 
in the country itself. So, we are trying every 
possible method to improve the quality of 
teachers by providing better training facilties 
to teachers and attracting better type of 
students to post-graduate courses in 
engineering and technology by offering cent 
per cent, scholarship to any student accepted in 
the post-graduate classes in an engineering 
technological institution. He is given full 
scholarship which covers all his expenses. 
This, I think, will go some way in improving  
the  shortage of     teachers. 

Then my friend, Mr. Bhargava, made 
special reference to the selections at Kanpur 
and he had two complaints to make. One was 
that the list of those, who were selected, was 
more or less known and the second was that 
some people, who had done well in B.Sc. or 
School Board examination or elsewhere, were 
not called for interview. My hon. friend 
probably knows that the selection for all the 
four Institutes and for the Delhi Institute is not 
based on the results of any examination 
conducted by anybody else but is based on a 
competitive examination held on an All-India 
basis and conducted by these Institutes jointly. 
There is no possibility in this competitive 
examination of any favouritism or partiality 
because the students remain anonymous, the 
examiners are anonymous and when the script 
comes, nobody knows from which student the 
script has come and it is only when the 
students are qualified that by referring back 
their names are discovered and they are called 
for interview. 

3 P.M. 

18,000 people sat for the examination; of 
them 2,807 qualified in this written 
examination and they were called for 
interview. Now when you have 1J590 places 
which have to be filled and 2,800 are called 
for interview, anybody can make an 
intelligent 

guess as  to  who will     be     going in because 
it is also a fact    that    the selections are made 
on the    basis of the     competitive     
examination.    The interview has only very 
limited purpose.    The  purpose  of the  
interview is to select the courses    which they 
may be allotted and the    institutions to which 
they may go.    And only if at  the  interview     
somebody     proves grossly inadequate, or    
only  if there are any defects or deficiencies 
which make one unsuitable for higher edu-
cation, he will be thrown out but    I can  say  
that  no  such     cases     have occurred.    The  
admissions have been strictly   according   to   
merit     on   the basis of the competitive 
examination. Therefore  since  the results are 
published, from  the fact that these persons  
were     interviewed     and    their merit position  
was known     more  or less,  anybody  can  
broadly say     that these  are the  people who  
are  going to be selected.    There is nothing 
very much surprising if they had made an 
intelligent guess. They knew that they are  right  
on  the  top  and     they  are walking  in  on  the 
basis     of    merit, because  they  have qualified     
in  the competitive  examination     and     have 
come very high up.    This  also    disposes of 
the objection that somebody who had got good 
marks in the Board Examination  or   the 
University  Examination was not called.    They 
may get as high marks as they like in any other 
examination but if they    have not qualified in 
this particular competitive examination, they 
would not be called.    If we went by the results 
of the Board Examination, they differed from 
State to State and even within a State    they     
differed    from    university  to  university.    
That is  why  we have   devised   this   common   
competitive examination.    So I can say with 
confidence that the    admissions have been  
strictly  on  the     basis of merit and merit 
alone. 

SHRI M. P. BHARGAVA (Uttar Pradesh): 
On a point of information^ may I know the 
number of people who were to be selected at 
Kanpur and the number of people called for 
interview? 



2841  Institutes of Technology         [ 4 SEP. 1963 ]     ]        (Amdt.) Bill, 1963        2842

SHRI HUMAYUN KABIR: I am giving that 
information also. Five hundred students were 
called tor interview at Kanpur of whom 466 
actually appeared at the interview and out of 
the 466, 258 were offered admission at the 
Kanpur Institute. Some of them were offered 
admission at other Institutes as well. Two 
hundred and eight candidates accepted and 
joined the Institute at Kanpur and sixteen of 
them left afterwards so that 192 are still at the 
Institute. And as I said, the examination is 
held on a common basis. It was not conducted 
by the Kanpur Institute this year, if I 
remember right. It was conducted by the 
Kharagpur Institute two years ago and then the 
next year by the Bombay Institute. This year it 
was either the Bombay Institute or the Madras 
Institute which conducted the examination. 
Kanpur's turn will come later so that Kanpur 
was only interviewing candidates who had 
qualified themselves on the results of an 
examination conducted by another Institute. I 
hope this will satisfy my hon. friend and I can 
assure him that it is our endeavour to see that 
in these Institutes, merit and merit alone is the 
governing consideration, that candidates are 
selected purely on merit. These were, I think, 
the two major points which he made. 

Then my hon. friend Mr. Chettiar raised 
two or three points. He talked about the 
number of graduates and diploma-holders. I 
have also submitted to this House that we 
ought to expand the facilities at the diploma 
level at a faster rate than at the degree level. 
We have today in India a disproportionate 
number of degree-holders compared to 
diploma-holders. To some extent this has 
been rectified in the last five years but only 
slightly. Even today, the number of diploma-
holders is only about twice the number of 
degree-holders whereas the proportion should 
really be about four to one. 

Then my friend Mr. Chettiar referred to 
the full utilisation  of    equip- 

ment and suggested that there may be shifts in 
certain colleges. The position today in many 
of the institutions is that without having shifts, 
institutions are practically working in the 
manner of a shift. Admissions have been 
expanded greatly. In many cases the 
admissions in the last two years have been 
increased by 50 to 100 per cent. Institutions 
which were admitting 120 students before are 
today admitting 180 to 240 and in some cases 
they are admitting as many as 300 and there 
are one or two institutions where the 
admissions are 350. Now, obviously this has 
put a great strain on the laboratories and 
workshops. These laboratories and workshops 
are now working more than ten hours a day 
and we certainly cannot work them longer 
without a very much greater supply of 
teachers. 

Our greatest difficulty is in th* shortage of 
teachers. Even today, in spite of our best 
efforts the shortage of teachers has not been 
fully met and that is why we cannot expand 
any further or allow any more admissions. I 
agree with my friend Mr. Arora when he said 
that there should be expansion of technical 
education but the expansion should also be 
related to our needs. It is because the estimated 
requirement* have been met that we are going 
somewhat slow. Even then we are not 
suspending development. The Third Plan target 
for admissions in 1966 was 20,000 for 
engineering courses at the degree level. This 
year we have almost reached that target. We 
gave approval for over 20,000 admissions in 
the different institutions in this very year and 
we are hoping to expand by another two to 
three thousand in the course of the next two 
years. I would not like it to expand at a faster 
rate than that, especially when the expansion at 
the diploma level has not kept pace. We 
admitted this year over 30,000 in Polytechnics 
with an admission of 20,000 at the degree level 
but the admissions at the diploma level ought 
to have been at least 40,000, if not more, 
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shortage and wanted that this should be made 
good as quickly as possible. It is our 
endeavour to do so. Already about 70 per cent, 
of the equipment for polytechnics can be 
manufactured in the country and are available 
here. In the case of the engineering colleges, 
about 50 per cent, can be available within the 
country but there are certain types of 
equipment in electronics, in electrical 
engineering, in heat engineering and in 
ancillary subjects, which have to be imported 
from abroad and because of shortage of 
foreign exchange there have been difficulties 
in the past. Very recently we considered this 
matter and a conference of scientists and 
educationists, which was held in August, has 
made a recommendation that a special quota 
should be allotted for the import of equipment 
for scientific and technical institutions. We 
have estimated that for India as a whole, the 
requirement of foreign exchange per year for 
equipment for technical institutions is only 
about Rs. 2 crores a year. We have now 
moved that this sum of Rs. 2 crores should be 
earmarked and I have every hope that this 
demand will be met. When that is done and 
when we are able to allot to every institution a 
quota of foreign exchange without any strings, 
without any pre-conditions, the shortage of 
equipment can be very largely met. 

My friend Mr. Khandekar said that there is 
no planning for employment of technical men 
and the universities give degrees 
indiscriminately. Sir, I do not think it would 
be fair to make that sweeping charge against 
universities. There may occasionally be cases 
where a person who we think is not fully 
qualified might get a degree or somebody who 
We think is fully qualified might not be given 
a degree. These are matters of differences in 
judgement and we have to abide by the 
decision of the universities. Unless we respect 
the universities, respect their autonomy as 
well as their 

authority to give degrees as they like, there is 
the risk that we will get into more difficulties. 
Certainly I think the House will agree that the 
Government or the Ministry—and I respect-
fully submit also the Parliament-should not 
enter into this academic field of the giving of 
degrees. This should be left entirely to the 
universities. 

Regarding Mr. Khandekar's point that there 
is no planning, I have tried to submit before 
the House that it is because we are conscious 
of the planning that we are developing at a 
definite controlled rate, neither faster nor 
slower. We certainly are not slower than what 
the planning Commission had indicated as the 
requirements of the country but we do not 
wish to go very much faster either. I have 
always tried to go a little beyond what the 
Planning Commission had asked for. We did 
so in the Second Plan and we are going to do 
so in the Third Plan but we should not go very 
much beyond, because that will upset the 
general pattern of planning  in the country. 

My hon. friend, Mr. Sapru, ranged over a 
vast field and he raised also one or two 
specific questions. His first grievance seems 
to be that this Delhi College of Engineering 
Technology is being taken outside the Delhi 
University and is becoming an institution 
which would give degrees in its own right. 
The reason for that is very simple. The higher 
technological institutes are developing a life 
of their own. They are, for all practical 
purposes, universities and they are not single-
faculty universities as my hon. friend seems to 
fear because, take Kharagpur, take Bombay, 
take Kanpur, take Madras, everywhere there is 
provision for the teaching of humanities. 

In Kharagpur degrees are given in the pure 
sciences. In all these Institutes, this provision 
will be made in due course so that they will 
not be single-faculty universities, but they 
will be all round institutions. Because they are 
not attached to any other institution,  because 
they    have 
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their own autonomy, they will be free to 
develop in a manner which would not be 
possible if they had come under the control of 
some body other than their own. This is the 
major reason why these Institutes are being 
developed as autonomous institutions. I may 
also add that the collaboration and assistance 
we have received from friendly countries has 
been partly conditional on this fact that each 
institution has the independence to develop in 
its own manner and • develop its own standards. 

My hon. friend, Shri Arora, talked of 
empires. I can assure him that there is no 
question of empires here. It is only a question 
of academic freedom. While we are grateful to 
all the countries which have given us aid, we 
have also made it clear that the development 
of these institutions will be according to the 
principles laid down by this country. We did 
that in the case of the Soviet institution. They 
had a different idea of a higher Institute of 
Technology. They had originally suggested 
that it should be a single-faculty institute, not 
single-faculty in the sense which my friend, 
Shri Sapru, mentioned, but single-faculty in 
the sense that they have in their country a 
higher institute for automobile engineering, 
they have a higher institute for chemical 
engineering, they have a higher institute for 
aeronautical engineering. They had at one 
stage suggested that we might also specialise 
in that very narrow way, but we did not agree. 
We persuaded them to see that our pattern of 
broad technical education, covering all the 
disciplines of technology and some of the 
pure sciences, may be  a better pattern. 

And  I  was  very     happy  to     find, when I 
was in    Moscow  last    time, about two and a 
half months     ago,that some of the Soviet 
teachers, who vwe been here  and  who are  
distin- ished  scientists   and     distinguished 
demicians,    have  seen  the  advan- is  of  our 
system.    Now,  there  is ggestion that in the 
Soviet Union they may have one or two in- 

SD—5. 

stitutions which will be more or less like the 
institution which is developing in Bombay. I 
am sure the same thing will apply to Kanpur. 
My hon. friend, Shri Arora, said that it is 
being developed according to the American 
pattern. I have discussed with some of the 
American teachers who have themselves 
confessed that by being in Kanpur for a year 
or a year and a half they have seen new points 
of view, new projects, new methods which 
they propose to introduce in their institutions 
when they go back to America. In all these 
matters it has always to be a two-way traffic. 
It is always mutual. If we benefit by 
American experience, then the American 
teachers benefit by Indian experience. 
Therefore, there is not the least chance of any 
empire building. I will however, look into the 
question which he has raised, that all the 
people have American degrees. But I think he 
forgot some of the most important members 
of the staff. As far as I recollect, the Director 
has no American degree at all. So far as I 
remember, the Deputy Director, if there is 
any, has no American degree. In many cases 
the selections are made not by these American 
teachers.   . 

SHRI ARJUN ARORA:   The Director and  
Deputy Director were  appointed' before the 
Americans came. 

SHRI HUMAYUN KABIR: But in any 
future appointments, the two most important 
persons will be the Director and the Deputy 
Director. In fact, generally according to our 
pattern, the chairman of the selection 
committee for professors and senior 
appointments is the Director, so that he will 
have a decisive voice. There will also be a few 
experts from other institutions as well. In fact, 
these four Institutes are, as my hon. friend, 
Shri Arora, said, a very happy experiment. On 
the soil of India four different patterns are 
being worked out, but these institutions cannot 
function as purely Soviet or purely West 
German or purely American     institutions.    
They     have 
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Indian traditions and Indian experience and 
the Indian teachers who are participating in 
them. The result may be the evolution of a 
type of technical training which would be 
suitable not only for our country but which 
may also be followed with advantage by other 
countries as well. This, I think, answers both 
the questions which he raised. 

My hon. friend, Shri Sapru, then talked 
about providing jobs for engineers. I think my 
hon. friend, Shri Arora, gave an adequate 
reply to it. There is no question of unemploy-
ment among engineers, especially qualified 
engineers. As far as I can foresee, for at least 
the next ten or twenty years we can take all 
the engineers who are being produced. We 
shall, of course, be expanding facilities for 
technical education. Industrial development in 
this country also goes apace. 

Then, my friend, Shri Sapru, referred to 
service in foreign countries. I have told this 
House repeatedly that the number of Indian 
scientists who are working abroad is almost 
infinitesimal, only about two per cent, of 
those who receive foreign training and come 
back to India. Twro per cent, is a very small 
number, but there is a certain circulating num-
ber, rotating number, who go for two years, 
three years or four years and they come back 
to this country. 

We also, under various systems, exchange 
our teachers who go to foreign countries as 
visiting professors. This is entirely to the 
advantage of this country and undoubtedly it 
is of advantage to the teaching profession. I do 
not think that any serious problem has so far 
arisen with regard to the steps which we are 
taking to expand facilities here, to improve 
salary scales and to have better methods of 
training. Not only that. We have recently 
taken a step which  I am  sure the     House     
will 

approve. We have taken the decision that 
anyone with a certain specified qualification 
and above, who has received training in India 
or abroad, will be taken into the scientists' 
pool. There will be no limit to the number in 
the scientists' pool in future. We started with 
100 in 1958. It went up to 500 early this year. 
Now we have wiped out the limitation on 
number. Anyone With the requisite 
qualification will be taken into the scientists' 
pool and will be maintained by the State. We 
have taken a further decision that we shall see 
to it that within six months, any one who is in 
the scientists' pool is given employment, some 
kind of permanent or sem-permanent 
employment in some agency. 

SHRI   SANTOSH   KUMAR   BASU: It is 
very good. 

SHRI HUMAYUN KABIR: So, these steps 
will certainly attract a large number of people 
back to the country. I would also like to make 
it clear that it is to our advantage if a small 
percentage remains outside because they will 
bring credit and glory to this country. We have 
men like Prof. Chandrasekhar, whom many 
people regard as number one in astro-physics. 
If he were in India he certainly would not have 
attained that position. We are not in a position 
today where we can give him the kind of 
facilities, where we can give him the kind of 
equipment, where we can give him funds 
which are essential for the highest type of 
research in astro-physics, the subject in which 
Prof. Chandrasekhar has specialised. I give 
only one example, but there are others also 
like that. Of course, we want that they should 
corne back and we should have continual 
interflow, whereby our scientists should go 
abroad for sh periods. The bulk of our scien' 
must serve the country. That is aim and I am 
sure that that aim be satisfied, especially as 
com improve in this country. 
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Shri Sapru referred in that connection to the 
jealousy of senior men and wanted that there 
should be greater co-operation. I am sure 
everybody in this House will agree with him. 
But then, if any one is jealous, a statement 
from me or a statement from my hon. friend, 
Shri Sapru, is not going to remove that 
jealousy. Jealousy can only be removed when 
there is a better scientific climate in this 
country, when there is a real appraisal of 
work. Nowadays it very often happens that we 
have in a certain field a very small number of 
scientists. Because there is a small number, 
they create a kind of monopolistic position 
and they cling to that advantage. They want to 
take advantage of their position. As the 
scientific world expands and as the number of 
scientists increases, this position will fast 
disappear. I must also say in fairness to the 
senior scientists that there are many senior 
scientists who have given of their best to the 
students. It is not true to say that all -senior 
men are jealous of their juniors. There are 
perhaps occasionally black sheep which you 
will find in any community anywhere in the 
world. But by and large the senior scientists 
do help and do offer co-operation   to  junior  
scientists. 

Shri Sapru also referred to the question of 
more institutions. As I have mentioned, we 
have expanded at a very rapid rate. From, I 
think, about 40 institutions or so ten years 
ago, the number of engineering colleges today 
is well over 100. The number of polytechnics 
also, I think, has gone up. It was less than—I 
forget the exact number—67 or 70. Today it 
is over 230. 

The admissions also have expanded 
tremendously—as I mentioned last time, from 
6,000 to 20,000 in the degree colleges in the 
last six years, from about 10,000 to over 
30,000 at the diploma level in the last six 
years. We do not want to establish more in-
stitutions till we are sure of the equipment 
position, till we are sure of the position about 
teachers. These 

are the two bottlenecks. We must have 
teachers. Until we get an adequate number of 
qualified and dedicated teachers, the 
expansion may not help but it may become a 
cause of concern. 

He also spoke about Uttar Pradesh, but 
about that I do not propose to make any 
remarks because the Delhi Institute is not in 
Uttar Pradesh. In any case, this Bill has hardly 
any relevance to the difficulties in which he 
finds himself in Uttar Pradesh. 

My friend, Shri Santokh Singh, wanted that 
better salaries should be paid to the Delhi 
Institute. I do not agree. As I have said earlier, 
we want to improve salaries throughout the 
country, and we have taken certain measures 
in that direction. I certainly do not want that 
there should be any kind of gross differences 
in the salary structure of teachers in technical 
institutions. I would also wish that we can 
extend these better salaries to all teachers, not 
only teachers in technical institutions but 
teachers in universities and colleges as well so 
that the level of higher education in the 
country can be raised. 

I think it was Shri Sapru who wanted that 
there should be some institutions in the South. 
There are already. The Madras Institute is 
certainly not in the North, and in addition, we 
have established the regional colleges which 
are also being developed with assistance from 
friendly countries abroad and the United 
Nations. The Warangal College is being 
developed with the help of the United Nations 
Special Fund. The Suratka College in Mysore 
is being developed with Canadian assistance. 
These 15 regional colleges which we have 
planned, of which w; have already established 
11, will all be developed with assistance from 
the United Nations Fund to a higher level so 
that the facilities for higher technical 
education will be spread evenly throughout 
the country. I think I may also remind the    
House 
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that in 1958 there were a number of States in 
India where there was not a single 
Engineering College. Today there is no State 
in India where there is not at least one 
engineering college. Assam and Orissa have 
each two engineering colleges as against no 
college at all. Kashmir has also an engineering 
college and a regional engineering college at 
that which ought to be developed according to 
the pattern which I have just mentioned. 

Then Mr. Sapru talked about Scheduled 
Caste and Schedule Tribe students. I would 
submit to the House that I am not behind 
anyone in giving every possible facility to 
Scheduled Caste and Scheduled Tribe 
students, and we have taken special measures 
for that. They are given a 10 per cent, 
concession in these competitive examinations. 
In other words, whatever marks they get, 10 
per cent, of that is added to them before they 
are equated with the students from other 
classes, and a fairly large number have got in, 
though not as many as we would wish. What 
is even more encouraging, once they get in 
they are able to hold their own with students 
from other communities. In Kharagpur, a 
special experiment has been made by giving 
them a supplementary course. The result is 
that some of these Scheduled Caste and 
Scheduled Tribe students are doing very well 
indeed. 

Then Shri Sapru talked about third class  
graduates. 

AN HON. MEMBER: What about backward 
classes? 

SHRI HUMAYUN KABIR: Backward 
classes do not get the same privilege. In fact, it 
is very difficult to define backward classes. 
Once it has been defined in terms of economic 
competence as seems to be the tendency 
today, we shall also do something in that 
direction. But at the moment we are 
proceeding by what the Constitution has 
provided, that is 

the Scheduled Castes and Scheduled Tribes 
for whom special privileges are given. 

Shri Santokh Singh also wanted that 25 per 
cent, of the seats in the Indian Institute of 
Technology at Delhi should be reserved for 
Delhi students. I regret that I cannot accept 
that. In the Indian Institutes there is no 
reservation for anyone. We have reservation in 
the regional engineering colleges, We have 
reservalion in the local engineering colleges. 
There is in Delhi itself aiyrther engineering 
college where naturally the majority of 
students are from Delhi. I think it will please 
my hon. friend to hear that not only in the 
Delhi Institute, but in the other Institutes also 
Delhi supplies a very big proportion of stu-
dents. I was looking at the figures the other 
day, and if my memory does not fail me, I 
think both at Kharagpur and Bombay, perhaps 
the single largest quota outside the State where 
these two are located was from Delhi. In fact, 
Delhi students are getting quite a reasonable 
and perhaps more than their due share ill terms 
of population. In any case, there will be no 
reservation in any Indian Institute of 
Technology for the students of any particular 
State, because then they would cease to De 
Indian Institutes of Technology. Then it would 
be Delhi Institute of Technology, Kanpur 
Institute of Technology, and so on. 

Shri Santokh Singh also referred to foreign 
service. I have already disposed of that. 

Shri Sapru and Shri Santokh Singh wanted 
that Members of Parliament should be on the 
Governing Body. The Governing Body has 
already been approved by Parliament because 
the Bill was passed about two years ago, and I 
do not think, Sir, we need make any changes 
now. If any hon. Member of Parliament comes 
as a Member of Parliament, it would not be so 
desirable in these academic institutions, but I 
shall be most happy if some hon. 
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Members of Parliament will come there in 
their individual capacity as great 
educationists, as scientists, as technologists, 
and I am sure that in Parliament there is talent 
of every type and all this talent will be re-
flected. I therefore regret that I cannot accept 
the suggestion. In fact, I cannot do so even if I 
wished because that is not a subject for 
discussion today. The governing bodies have 
already been approved. Shri Sapru had 
complained that the Bill does not go into the 
details. That is because he did not care to read 
the Bill. If he had read the Bill, he would have 
found that this was only an amendment of the 
Indian Institute of Technology Act of 1961, 
and the governing bodies have already been 
provided  there. 

Then my friend, Mr. Santokh Singh, talked 
about fundamental research. I was rather 
disturbed and surprised at his aversion to 
fundamental search. I think it would be a most 
unwise policy for any country in the world to 
give up fundamental research altogether. 
(Interruption.) If my hon. friend will look up 
the report of his speech, I have not seen it but 
my recollection is that he was saying that for 
the time being we need not pay any attention 
to fundamental research at all, that we must 
concentrate on applied research. We should 
certainly pay attention to applied research. In 
all the National Laboratories, in what we call 
the cooperative research laboratories esta-
blished by industries, in some of the projects 
in the universities, applied research is being 
carried on. But it will be a bad day for this 
country if we neglect fundamental research. In 
fact, applied research cannot live unless 
fundamental research is active. 

My friend, Mr. Ghani—I am grateful to him 
for his very kind words— did not speak 
generally about this Bill excepting only 
referring to some of the glories of ancient 
India. I hope he will agree with me that what 
we want  today is  the glories  of modern 

India. Unless in modren India we can have 
scientific achievements and scientific 
developments which can at least compare to 
some extent to the glories of ancient India, 
that glory of ancient India   becomes   our   
condemnation. 

SHRI ARJUN ARORA: He mentioned the 
glories of Punjab, of Pratap Singh Kairon. 

 

SHRI HUMAYUN KABIR: In any case, I 
am sure that my friend, Mr. Ghani, will agree 
that what we want really today is that our 
younger people should be so trained that they 
can become another Arjuna, another Drona, 
another Ekalavya and heroes of that type. 

 

SHRI HUMAYUN KABIR: I am very 
grateful to you. I have already-said that I am 
very grateful to the hon. Member. 

The last speaker was Shri Arora. He came 
back to one point again and again, whether 
this giving of a higher status  to     the  Delhi 
Institute would 

f[    ] Hindi transliteration. 
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improvement or expansion in technical 
education. I think there is some 
misunderstanding in his mind on this point. 
Higher status is a result of expansion.    It  is  
because  it  is  going to develop into a post-
graduate institution.    Originally when it had 
been visualised  as  a  regional    engineering 
college,  the  emphasis    would     have been 
on under-graduate teaching. Today there is 
equal emphasis on undergraduate       
teaching,       post-graduate teaching and 
research. We are getting highly qualified 
teachers from abroad, and   we   are  
providing   for   research. All these will give a    
higher    status because of higher utility, 
because    of higher productivity in terms of 
scientific   research   and   scientific   training. 
He also spoke about giving a greater bias to 
technical education and    that there should be 
no limitation to technical education.    I would 
agree with him  that  there   should  be   a   
greater bias    towards    technical    education, 
but that bias should start at a lower level.    
Unless    we can     introduce a degree of 
science and technology from\ almost the 
elementary  stage and develop  itf 
considerably  at    the secondary stage, we 
cannot give a technical bias to education 
which, I am sure, all Members of this House 
want. We are considering that and we hope 
that it may be possible to  devise    measures 
which will bring about a much larger content 
of    science    and    technology at the 
secondary and even at the elementary level.   
But I would not agree with him that there     
should  be    no limitation.    There must be 
some limitation.    If I  place that  limitation  
at 20,000,  he may carry it to  22,000;  if I 
place it at 23,000 in 1966, he    may put it at 
25,000.   But I am    sure that he will agree 
with me that it would be wrong  if in place  of    
20,000,    he made  it  45,000   or   1,00,000,     
because there is a certain rate of development 
in our country which we must never forget. 

I would end by saying that I am grateful 
to the Members of this House, and I would 
also like to   express, on 

my behalf and on behalf of all the Members of 
the House, our appreciation of the generous 
offer made by the United Kingdom 
Government and the British industries who 
have offered to help this institution to develop 
to the highest standards by offering the ser-
vices of some of their finest teachers and by 
offering equipment and material  of  a  very 
high quality. 

THE   DEPUTY   CHAIRMAN:      The 
question is: 

"That the Bill to amend the Institutes of 
Technology Act, 1961, as passed by the 
Lok Sabha, be taken into consideration." 

The motion was adopted. 

THE DEPUTY CHAIRMAN: Wo shall now 
take up the clause by clause consideration of 
the Bill. 

Clauses 2 to 7 were added to the Bill. 
Clause    1,    the   Enacting   Formula 
and the Title were added to the Bill. 

SHRI HUMAYUN KABIR: Madam, 
I move: , 

"That the Bill be passed." 

The question was proposed. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
Madam, this House is grateful to the Minister 
for the exposition that he has given in his 
speech in reply. Perhaps, that will enable me 
to eliminate some of the points that I wanted 
to raise in this discussion. I think I was well 
advised to wait to hear him first and then offer 
the few remarks that I liked to make. 

Certainly we are grateful to the friendly 
countries that have offered us help in 
proceeding ahead with the establishment of 
these Technological Institutes. We are far 
behind the modern world in spite of the 
progress that we have made in the teaching of 
science and technology, and it is good to see 
that Government is alive— I must also say 
that the    people are 
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also alive—to the situation as perhaps the hon. 
Minister knows. At many places people 
themselves have come forward to build 
colleges and polytechnics but under the 
conditions in which we live today, under the 
high burden of taxation, the sources of 
philanthropy and charity have very nearly 
dried up and people • find it difficult to raise 
funds on their own. On the other hand, we are 
faced with the difficulty of high prices in 
every thing, whether it is land, whether it is 
building or whether it is staff. And when I 
mention staff, I am not at all against—I am all 
in favour—raising the standards and 
emoluments of the teaching staff, particularly 
in the technical institutions. It is well known 
that industry is attracting the best people. 
Why? It is because it is able to offer better 
terms. I am happy to learn from  the Minister 
that a  very 

„'   fraction of our Indian scientists 
gu 
a„ Te working abroad is there per- 

+a„Uy-    I know quite a number of ° i and 
friends whose sons have ? su *ay abroad, to    
America    and 1 sel* r initially, to study, have 
done 504 R  have settled down there be-e  
opportunity    not  only    of but of life there 
afterwards emoluments and the remuneration 
that they get    there    are    far superior   to  
anything   that   we   could offer them  here. 
Some of them have formed ties there. I know 
of some who have come back to India and    
have gone    away    disappointed    whenever 
they could; some of them have    not been able 
to go back    because    they have lost their old 
jobs and they are feeling  so  sorry  that  they  
gave    up their jobs abroad and    came to    
this country. There are a number of them. I am 
very glad to hear the figure that the   hon.   
Minister  has   given.     It  is less than 2 per 
cent.   But why should there be that 2 per cent, 
which feels like that?    And   that 2 per cent, 
will always be before    the minds  of the 
students  who do well and  pass    out abroad 
that, here are    these    people. Why  are they 
not going back?  They have  madei  a  name  
for    themselves. They are doing well here.    
Some   of 

them are people who have come back to this 
country and have gone back. That is the 
situation that needs to be remedied. I do not 
say that it can be done in a day. But that is a 
situation which the Government of this coun-
try, the Ministry dealing with technical 
education, must apply their minds to. I am 
glad that we have, according to the Minister, 
over 100 engineering colleges. Really, that is 
what we need. But how are they faring? 

SHRI P. K. KUMARAN (Andhra Pradesh): 
The P-Form does not apply to the people who 
went back? 

SHRI DAHYABHAI V. PATEL: I do not 
know what my friend refers to. I am saying 
that I am glad that there are one hundred 
engineering colleges today and we are getting 
so many more of technical institutions. But 
what is their state? Dr. Sapru was worried 
about caste distinctions and whether there 
were any disabilities. But I am finding that 
there is going to be a caste distinction between 
these engineering colleges. Some are going to 
be called the Indian Institutes, some are going 
to be provincial Institutes. I am not very happy 
over the distinction made or the different caste 
mark that is being given to them. The Minister 
very rightly said that education should be free, 
without any interference, to go its own way 
and to progress in its own way. But if the 
support that they get is different, is 
conditioned, can we say that they are free to 
go their own way? I would like to know from 
the hon. Minister whether all the technical 
institutions under the concept of All-India 
Institutes are going to be residential colleges, 
whether there is going to be enough hostel 
accommodation available in all of them 
because I find that in most of the State 
institutions, the engineering colleges as we 
called them, there is such a dearth of hostel 
accommodation. I wish the hon. Minister 
visited one of the oldest engineering colleges 
in India, the Poona College and saw what is 
the fate of the students there in the hostel.   
The 
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meant for one student is occupied by three 
students    today. There is hardly standing 
room when they put three cots and there is not 
enough room for three tables. So, they put two 
tables in the corner left and manage by turns.    
Now, how can the students  concentrate   on  
their studies in this  manner?    And  this,  for    
the students  who  get  admission  into  the 
Poona College which is supposed to be one of 
the best and the oldest institutions.    I  hope   
that  something  like this is not going to 
happen in all these institutions.    And while I 
like to see the progress of technical education 
I do  not like    this    caste    distinction, 
namely,  while  some  type   of  institutions   
are   going    to   get    everything, they are 
going to get full grants for residential   
universities   and     residential colleges, there 
are    going to    be institutions   like   the   old  
engineering colleges which are going to be 
starved, or will not have enough    grants    to 
expand the    primary    facilities    like hostel 
accommodation.    A large number  of 
students  come from     various places outside.   
There may be a small fraction  of students 
who stay in the town.    But it has always been 
found that in technical  education, engineering 
colleges  particularly,  there is lot of practical  
work  to  be  done  which needs the students 
to stay on the premises  or somewhere nearby  
all    the time.    We have,  for     instance,     
the example of Ahmedabad which has got an 
engineering college where a large number  of  
students  come  from    the town.   It takes 
them an hour to come to the  college from  
their places  and an  hour  to  go back.    How 
much  of their valuable time is taken    up    in 
coming and  going.    The same would tpply to 
Bombay where we have got <wo engineering 
colleges.    I am glad the Bhabha Institute  
there is practically a residential institute and it 
has acquired a good reputation by    itself. 
Therefore, Madam,  this caste distinction 
between the two does not make me very   
happy.    Why can   we   not have engineering 
colleges or technical institutions or whatever 
you call them 

of a high order everywhere? Why should there 
be disparity between the two, while one is 
starved for grants the other gets everything? 
That does not make me very happy, Madam. 

The assurance that the hon. Minister has 
given us that every State has now an 
engineering college or technical institution is 
most welcome. I am. not looking at things 
from a provincial point of view. But I would 
like to say that there should be some relation to 
the location of the institution and the need of 
the area. Now, for instance, there is this large 
textile industry in Bombay. We have an 
Institute at Bombay which ca:ers primarily to 
the textile need. That is a welcome feature. We 
have oil and natural gas in Gujarat. But we 
have an institution teaching this subject in the 
North. When the Minister gets the opportunity 
of starting new institutions, he might bear this 
in mind particularly looking to the pace of 
expansion of the oil industry in Gujarat 
perhaps. So either, as a result the existing 
institutions may be upgraded or a new 
institution may be started according to our 
needs, according to the resources available. I 
am giving this only as an example. But this can 
be further multiplied because of the rapid 
strides that we are making in industrialisation. 

In the North we have the coal-mines and the 
industry connected with coal. We have got the 
industries connected with steel in the North. 

SHRI A. D. MANI (Madhya Pradesh) :  We 
have got Ministers also. 

SHRI DAHYABHAI V. PATEL: But I do 
not think they come within the purview of the 
technical colleges. I am not referring to them. 
My suggestion is that in the building up of 
these institutions and the establishment of new 
institutions this factor may be taken into 
account. 

The Minister referred to automobile 
engineering. In the restricted scheme of things 
in this country,  automobile- 
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production is going to be only in three places. 
Institutions teaching automobile engineering 
and emphasising automobile industry should 
necessarily be nearer these areas. That is my 
suggestion. And particularly, the suggestion 
that admissions to these colleges should be on 
an all-India basis  is  a  welcome  suggestion. 

I am glad, Madam, that selection is by 
competitive examination. But I am afraid, the 
other side is not something that can be just 
passed off. It is well known that there is a 
class of students that always stand very high 
academically. They have always been in the 
first place but in the practical life, it is not 
necessarily the number one student that comes 
out better. May I say, it is more so with regard 
to technical colleges? Is not that the 
experience with regard to technical colleges? 
It is not necessarily the very top man or the 
very first class man that is the/best. He may be 
a good teacher. Usually he will make a very 
good teacher. But,in practical life, in catering 
to the needs of the country, in helping to 
develop and build the country it is not 
necessarily the number one or the first class 
alone. I am sorry I have no remedy myself to    
suggest. 

SHRI JOSEPH MATHEN (Kerala): What is 
your suggestion? 

SHRI DAHYABHAI V. PATEL; -That is 
what I am saying. I have no remedy to 
suggest. But that is something that we have to 
face in life. It may be that for a certain reason 
a student has missed the first class. There may 
be some mishap in the family, he may be 
worried, he may be poor, his circumstances 
may not be good. And to my mind, it is a pity 
that a promising student is denied a good 
chance just for this reason. But, as I said, I 
have no remedy to suggest. I am sorry this is 
perhaps one of the facts of life that we have to 
face and I mentioned it because it just came to 
my mind. 

Madam, while one does feel happy at the 
progress of technical education, I am not very 
much inclined to say or feel happy >at the 
restrictions that the Minister says we will have 
to put up with. Perhaps our resources are such 
that we cannot go faster. I may reluctantly 
agree, but I do not feel at all happy that we are 
going to restrict the number of admissions 
either to the engineering colleges or to the 
polytechnics or to these all-India institutions, 
and I would request the Minister not to make 
any hard and fast rule that this is going to be 
the pattern for the next few years. I am always 
an optimist and I hope that it will be possible 
for us to revise the-present figures and make 
room for more students who would like to go 
that way because it is only by having more 
scientists, more engineers, more technical men 
that this country will be able to progress.    
Thank you. 

SHRI AKBAR ALI KHAN: Madam Deputy 
Chairman, so far as this Bill is concerned, I 
think quite rightly this House has 
unanimously welcomed this measure, and I 
am sure the House will join me to express our 
thanks to the United Kingdom and those who 
have helped us. 

Madam, this idea of the Indian Institute of 
Technology, if I may be permitted to say so, is 
a very significant advance on the pattern of 
colleges or the regional institutions that we 
used to have in this country. The very object 
of this institute, which is the fifth one, is, if I 
understand rightly, to bring our scientific 
research, our technical research in line with 
the progress of the country in the field of 
economics and industry. The very object is 
that it should be a national institute where all 
people from all parts gather. With all respect 
that I have for my esteemed friend, Dr. Sapru, 
I would say that in these institutes there should 
be no distinction, no reservation, except on 
merit. So far as my friend, Mr. Dahyabhai 
Patel's observation is concerned, regarding   
students   who     are    brilliant 
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[Shri Akbar AH Khan.] but fail to get 
highest marks in the examination, it may be 
that some unfortunate students who may be 
good in other ways are not able to get ad-
mission for this reason but are you going, for 
the sake of such exceptional cases, to come 
down from thfe established principle that 
merit—according to marks—should count? I 
represent my State of Andhra Pradesh in the 
Institute of Technology of Madras. I have 
something to do with polytechnics. I can tell 
you that so far as our institutions of technical 
education are concerned, starting with 
certificate course, going to diploma, degree 
and to research institute, this establishment of 
the Institute of Technology with, the help and 
advice of friendly countries is a significant ad-
vance in our pattern of technical education—
they all strictly observe the pr-nciple of 
admission according to the marks and that is 
the best method of admission. I may submit 
that at present the difficulty is not only with 
foreign exchange but also with the right sort of 
personnel. The establishment of these 
institutes with the co-operation of friendly 
countries has served us in both ways. It has 
given us equipment, thus helping us in the 
foreign exchange problem and it has also 
helped us by giving personnel which was not 
available in our country but I entirely agree 
that the professors, those lecturers that are 
there from the other countries, whether from 
Germany or the U.S.A. or the U.K. or Soviet 
Russia, should be there as advisers and 
instructors and they should have a plan that 
within the course of 5 or 10 years the people 
here will be so trained and educated that there 
will be no need to have the foreign professors 
as lecturers as far as possible. 

I am sure the Education Ministry will bear 
this in mind when dealing with these 
institutes, that we do want their help—my 
experience is that they are very helpful in all 
these institutes—but it should be our earnest  
effort  that  our     people  should 

take up their places so that our needs, our 
developments and the plan for modernising 
India may be fully met with  our own people. 

Yesterday in reply to my supplementary 
question, the hon. Minister was pleased to say 
something in connection with the students 
who do not get admission on the side of hu-
manities and much more so on the side of 
technical education in the universities and in 
other institutions. Now, what are these young 
people to do? It is true that in other countries 
of the world, so many students do not go for 
universities. He is perfectly right but what will 
our students do after they complete their 
matriculation? I submit that it is a challenge to 
our Education Ministry and, if I may say so, to 
the Government and it has to be met and he 
has promised on the floor of this House that it 
is receiving the consideration of the 
Government and his Ministry. I hooe effective 
steps will be taken in this direction. I think 
earlier measures are to be taken to see what 
are our requirements and needs, what are the 
developments that we envisage and we should 
try to bring our education in conformity with 
those requirements and pattern. It is only then 
that our educational system will be considered 
to be a system that fits in with modern 
conditions of the word. Otherwise, I feel this 
matter is as serious as the invasion of our 
country when thousands of students are edu-
cated but do not find the right place to serve—
serious situation may arise in the country. 

In this connection may I say that so far as 
the certificate course is concerned, I speak 
subject to correction, it is being manned by 
his Ministry as well as by the Labour 
Ministry? There is a lot of scope in all the 
States—and I can say in my State—to have 
any number of these certificate courses where 
not even the condition of matriculation is 
there but a lot of technical, practical training 
is being given.    If these institutions 
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are properly managed, certainly these students 
would like to go to them. For instance, in the 
Polytechnic with which I am connected we 
had to take 120 students. This year we have 
increased it to 180 but there were 900 
applications and we have rejected 700. What I 
feel is that this matter of increasing technical 
institutions has to be given the top-most 
priority. I do not say increase it without any 
planning but certainly I feel that in the lower 
grades there is great scope, as admitted by the 
Minister. The facilities of technical education 
should be considerably increased if our 
development requirement, if our industrial 
progress, has to be met properly apart from the 
question of unemployment.     *•  ' 

Now, so far as the emergency measure is 
concerned, at least I feel that in view of this 
new order to shorten the course, the 
experience is that the students were required 
to attend classes during their vacation, but 
among those students more than 10 per cent, 
have not attended with the result that the 
courses have to be completed within the short 
period that is at their disposal. I feel the 
standard is bound to go down. I think the 
Ministry will devote some thought to this 
problem and see that the order passed on 
account of the emergency to shorten the 
period of education is reconsidered. 

I am very happy that the scale of pay of all 
the staff in the Polytechnics, in the colleges, 
in the Institutes, has been enhanced and I 
congratulate the Minister for the step that he 
has taken in this matter because without this it 
was difficult to get good personnel for the 
Institutes but at the same time I have some 
difficulty so far as the private institutions are 
concerns d. The Government of India have 
promised that for five years they will pay the 
increased salary. What will happen after 5 
years? It would be difficult for the private 
institutions to 

meet these enhanced scales unless the 
Government of India or the State Government 
comes to their rescue. This is also a matter 
which deserves his consideration. Similarly, 
certain instructions have been given in regard 
to NX.C. and no expenditure has been 
provided for. All these are little things but ! 
do hope that these matters will also receive his 
consideration. 

It is about 8 years back when the Madras 
institute of Technology was being established, 
that a deputation from Hyderabad had waited 
on Mau-lana Azad and recently also the 
Andhra Pradesh Government has drawn the 
attention of the Minister that LIT. should be 
established at Hyderabad. The pattern of this 
Institute is that some special knowledge will 
be given in each Institute situated in different 
places. So far as the food problem is 
concerned, so far as the irrigation and power 
is concerned, I submit my State comes first in 

the  whole  of  India. 

Is it not necessary to have an Institute of 
Technology there where special efforts may 
be made to think out and devise and to make 
researches, fundamental research and also 
applied research, so far as these problems of 
irrigation and power are concerned? So I do 
hope that something will be done. Of course, I 
cannot put myself in competition with Delhi. I 
welcome this measure and I am very happy 
that Delhi also is having this Institute of 
Technology where we ctn train engineers of a 
very high ordei and with minds fitted for 
research work. 

4 P.M. 
I would like to say that I join the other hon. 

Members- in congratulating those concerned, 
and in this connection I would say not only 
the hon. Minister but Prof. Thacker, and Shri 
Chandiramani and Shri Chanderkant and 
other friends, have    done a very 



2867             Institutes of Technology [ RAJYA SABHA ]        (Amdt.)  Bill, 1963    2868  
[Shri Akbar AU Khan.] 

good job and on behalf of Parliament, I would 
pay a tribute to them. I think but for the 
imagination that they have shown, the 
efficiency that they have displayed with a sort 
of desire to see that they should help the cause 
of education, mose of these schemes would 
not have made the progress that they have 
made today. 

With these words I support this measure 
and I hope the object with which these 
Institutes are established would be fulfilled in 
the matter of research and in the matter of 
designing and in the matter of adding some-
thing to the knowledge of the world, and that 
the hopes that the country has in these 
Institutes will be fulfilled. Thank you. 
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SHRI KRISHNA CHANDRA (Uttar-
Pradesh): Madam Deputy Chairman, I rise to 
give my full and whole hearted support to the 
Institutes of Technology (Amendment) Bill 
which is now under discussion. 

[THE  VICE-CHAIRMAN     (SHRI    M. 
GOVINDA REDDY in the Chair.] 

The Institutes of Technology form the best 
pattern of engineering education in this 
country and I am glad that the Delhi College 
of Engineering and Technology is now being 
added, by this Bill, to the existing Institutes of 
Technology which are at Kanpur, Madras, 
Bombay and Khaxagpur. The Delhi students 
will now have the advantage of getting the best 
engineering education in the country through 
this College. As has been mentioned by the 
hon. Minister—he has been pleased to say—
the salary of the teachers in these technical 
institutions has been raised in order to attract 
the best talent in the country. I would most 
humbly submit to him that the scale of salary 
that he has been pleased to indicate, Rs. 400 to 
Rs. 3000, is, I should say, not very attractive to 
the best technical talent in the country. The 
technical people should get a higher scale of 
salary than the one available to the I.A.S. and 
other services. It has been an accepted thing all 
over that technical education should get the 
best Remuneration. People having technical 
education should get the best remuneration. 
Now, a graduate who has passed the highest 
examination in technical engineering can get a 
very high pay and attractive salary in any of 
the industrial concerns. So, the better talents 
that pass out of our engineering colleges will 
be attracted towards industry where they will 
get higher emoluments and these Institutes of 
Technology will have to content themselves 
with ordinary talents. 

So I would request the hon. Minister that, 
as is the case in the U.S.S.R., technical people 
should get the highest scale of salary 
available to any person in any of the services 
in the country. "So the scale should be raised. 

Another point I would like to place before 
the hon. Minister is that yesterday—
fortunately he is    now     the 



2875     Institutes of Technology   [ RAJYA SABHA]       (Amdt.) Bill, 1963 2876 

[Shri Krishna Chandra.] 
Minister of Education and in charge of 
technical education as well—while giving 
replies to my supplementary questions he 
stated that out of 7,666 persons who applied 
for admission to the Delhi University on the 
arts side, 6,182 were admitted and 1,484 were 
left out. Similarly, for science faculties 2,048 
students applied and out of that only 1523 
were given admission. So I ask. what steps 
the Government are going to take or is 
contemplating in regard to these people who 
have been left out, who have been refused 
admission. I do not for a moment mean to say 
that inferior stuff should be admitted into the 
universities., If the hon. Minister wants to 
raise the standard of education in the univer-
sities, he will have to put up some distinctions 
as criteria by which they can get admission 
into the universities but at the same time as 
Government they have to consider what they 
are going to do in relation to so many persons 
who have passed the Higher Secondary 
examination but who have been refused 
admission into the university. In other 
countries they are taken into the industry or 
into technical education. Now in our country 
industries do not take any raw people who 
come out from the schools. They are afraid of 
them. They think these students, if taken in as 
tradesmen, will create mischief among the 
labour and so they avoid taking educated 
persons in the industries. So, something has 
got to be done for these people. Either you 
start more technical institutions so that all 
these people may be absorbed and they might 
after passing out from them get into some 
useful employment somewhere in  the  
industry. 

My next point is this. From the debate that 
has gone on on this Bill it has been clear, I 
think, to the hon. Minister, that hon. 
Members of Parliament have not much 
knowledge of the kind of engineering 
institutions and the number of engineering 
institutions that exist throughout the country 
at present.    The previous speaker, 

the hon. Mr. Ram Sahai referred to the book 
'Facilities for Technical Training in India' by 
Mr. Chandra-kant. I am glad that he brought 
out this book. It gives information not only to 
Members of Parliament but to all others who 
want to know about the facilities that are 
available for technical education in the 
country. In this connection I would submit to 
the hon. Minister that this book has become 
out of date now. Many institutions have come 
up in the country after this book was published 
and so a new edition has got to be brought out 
or a supplement has got to be brought out so 
as to include all the other institutions that have 
come into existence after the publication of 
this book. That will give us an idea of the 
engineering colleges, where they are situated, 
how admissions are made to them, etc. I drew 
the attention of the Department repeatedly that 
they should bring out some supplement in 
order to give an idea of the other institutions 
that have come up and every time I was given 
an assurance that this supplement will be 
brought out but it has not so far been done. 
That is why I am bringing it to the notice of 
the hon. Minister that he should see that this 
supplement is now brought out. 

Now, an enquiry I would like to make of the 
hon. Minister is that up till now in the 
Kharagpur Institute there have been 
admissions to the five-year course and also to 
the four-year course. I want to know from the 
hon. Minister whether this pattern i* going to 
be retained,  this pattern of 
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having both the five-yearcourse and the four-
year course, or whether they are going to give 
it up and have a uniform pattern of four-year 
course in all these Institutes. 

The hon. Mr. Dahyabhai Patel said 
that by giving a distinction and higher 
glamour to these five Technological 
Institutes in the country the Govern 
ment is creating a class of institu 
tions just like the Scheduled Castes. 
He is very much mistaken. We 
have      to      develop institutions 
in the country within our own resources. We 
cannot make every institution for technical 
education up to the standard of that 
Technological Institutes. So we must have 
some pattern and therefore the Government of 
India has created a certain pattern. Up till now 
there were only four Institutes and now one 
has been added. Let us hope that in the near 
future more and more will be added and we 
will have a number of technological institutes 
available to the students from all over the 
country who want to get the highest technical 
education. 

With these words, Sir, I support this Bill. 
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SHRI HUMAYUN KABIR: Mr. Vice-
Chairman, I had not thought that I would have 
to intervene again, but a few points have been 
raised to which I think, I should give brief re-
plies. Shri Patel was quite correct in saying 
that we are not having public contributions on 
as large a scale as before, but even today! 
there are generous people and the open-door 
policy is still continuing by which institutions 
are being established. 

I have dealt with the question of migration 
of scientists and I have nothing much to add. 
We all desire that our best scientists should 
return to the country, but we have to give 
them time. By and large, I think, it is true to 
say that we are not losing many scientists 
abroad to foreign countries yet. 

He also referred to catse distinction among 
institutions, but my hon. friend, Shri Krishna 
Chandra, has given a very effective reply to 
that. So, I will not deal with that further. 

One point which Shri Patel raised is very 
serious and that is about the question of hostel 
accommodation. I agree that a great deal has 
to be done in this direction. We have also 
taken certain measures for improving hostel 
facilities. We give interest-free loans for the 
construction of hostels. Till now about Rs. 7 
crores have been given as interest-free loans 
and by the end of the Third Plan the amount 
will be about Rs. 13 crores. Provision has 
been made for more than 40,000 students jn 
hostgls.    So far as the Insti- 

tute of Technology are concerned, they are 
almost 100 per cent residential. In the case of 
others also, we provide for hostel facilities up 
to 'fifty per cent. As I said, these loans are 
being given to all these institutions. They 
have not yet taken full advantage of it. We 
hope we will be able to complete this 
programme and meet the deficiency to a large 
extent. 

Then Shri Patel referred to the need for 
specialisation and for offering facilities in 
areas where there are special needs. This is 
always kept in view. That is why we have the 
School of Mines at Dhanbad. We have also 
appointed a special Committee to go into the 
question of location of post-graduate courses 
in petroleum technology and this Committee 
is surveying. One of the places suggested is 
Baroda, but, of course, the final location will 
depend on the recommendations of this Com-
mittee. 

Then, he referred to the question of 
selecting the best students. He was not happy 
that there should be a competitive 
examination, but he himself said there is no 
other alternative. If it is not by a competitive 
examination, what other method can we 
follow? If we follow the method of interview, 
I am sure that hon. Members of the House will 
realise that the personal factors may become 
so important that sometimes the ends of 
justice may be defeated. In this imperfect 
world we have to do with the best available 
instrument and so far no one has been able to 
suggest a better method than competitive ex-
aminations. 

He finally referred to the need for a revision 
of targets. We have been revising targets all 
the time. In the Second Plan, the target had 
been originally placed at something like 8,000 
or 9,000 admissions. At the end o'f the 
Second Plan. We actually achieved 14,000. In 
the Third Plan the target was placed at about 
20,000. We have  probably this year,  if not 
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achieved near-achieved it and certainly we 
shall go beyond that figure next year and 
before the end of the Third Plan we will 
have surpassed the target by at least 2,000 
or 3,000. Therefore, we are always revising 
the targets and we shall keep this in mind. 
we do not also want to proceed beyond what 
the  country  can  absorb. 

Mr. friend, Shri Akbar Ali Khan, wanted 
no reservations at all. But I think 
considering   .   .   . 

SHRI AKBAR ALI KHAN: Not in the 
case of the Indian Institutes of Technology. 
In the case of the local colleges it can be 
done. 

SHRI HUMAYUN KABIR: There also, 
under the Constitution, the Scheduled Castes 
and Scheduled Tribes are entitled to certain 
reservations and without changing the 
Constitution this reservation cannot be 
denied. Apart from that I think there is a 
case for -making certain reservations for 
Scheduled Castes and Scheduled Tribes 
because they have been denied opportunities 
for a long period in history. Today, when we 
reserve seats for them it is not a matter of 
grace. It is not that we are doing any charity. 
We have always to look upon it as a kind of 
expiation for our past sins, a redress of 
certain social injustices which have been 
inflicted upon them. Today society most 
make good that loss and it will pay society 
very richly in the end. Before 1947, the 
number of Scheduled Castes students with 
post-graduate degrees could be counted on 
one's fingers. Today they are running into 
tens of thousands. Today we are having in 
scientific laboratories Scheduded Caste 
students and Scheduled Tribs students 
carrying on research. Members of this House 
will remember with pleasure that in the 
Indian Foreign Service examination this 
year, some Scheduled Tribe candidates were 
right near the top. All this proves that given 
the opportunity they can come up, but for a 
number of    years    additional   facilities   
and 

opportunities have to    be    given    to them. 

SHRI AKBAR ALI KHAN: I have full 
sympathy for them. But still I do think that 
merit would be sacrificed in the case of such 
institutes which are for research and higher 
studies, if reservation is made. I do admit that 
they should get reservation In the local 
engineering college, polytechnics and other 
things. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : There is a constitutional 
provision. 

SHRI HUMAYUN KABIR: I have nothing 
further to add to what I have said on this 
point, if in spite of that, my friend still holds 
his view. Some facilities have to be given to 
the students even in these institutes and they 
have justified it. Those who have come there 
have, after a year or two, competed on equal 
terms with students who came in open 
competition. 

My hon. friend referred also to the question 
of improving the quality of teachers. I am 
entirely at one with him. My only hope is that 
we have sufficient idealism among the 
students of today to take to the comparatively 
less paid profession of teaching. My friend, 
Shri Krishna Chandra, suggested that they 
should be paid more than in any other service. 
I wish it were possible, but I think there are 
difficulties. In any case, I cannot visualise for 
many years to come a situation where a 
teacher of technology will be paid more than a 
captain of industry. He was not satisfied with 
a starting salary of Rs. 400. In certain cases, 
not in all cases, the salary goes up to Rs. 
3,000. I think in our circumstances we cannot 
do better than that. Even Rs. 400 to Rs. 1,800 
would be quite an attractive scale if we could 
offer a uniform, continuous scale like that. 
But there are difficulties even in that  regard. 
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[Shri Humayun Kabir.] Then,   my   hon.   
friend   raised     the question of employment 
opportunities. 
'This was a point which was raised also by my 
hon. friend. Shri Krishna Chandra. The point 
was, what happens to those students who do 
not get admission into the college or into 
technological institutions? The answer is that 
you cannot establish colleges only because 
some students have passed the higher school 
certificate examination. My friend, Shri 
Krishna Chandra, said .that he was prepared 
to raise the standard of admission. Today we 
have in Delhi less than 40 per cent, as the 
marks for admission to arts courses. Even 
then some 1400 students could not be 
accommodated. We had about. 45 per cent, 
for admission to science courses. Even then 
about 1300 or 1400 students could not be 
accommodated. If he is going to raiss the 
standards, I am entirely at one with him, but 
then the number of refusals will be much 
larger. The solution to this is on other lines, 
and I think my hon. friend, Shri Akbar Ali 
Khan, indicated a right approach when he said 
that this has to be done at the high school 
level and perhaps even before. The certificate 
courses run by the Labour Ministry certainly 
offer one answer. The junior technical 
schools, which we have started, are    another  
answer.    For  the     last 
. seven or eight months I, have been trying to 
pursue this matter. I wrote to the Chief 
Ministers of all the States suggesting that if 
we can devise measures by which about 40 to 
45 per cent, of students at the secondary level 
could be diverted to junior technical schools 
or other industrial or trade schools, the 
pressure oh colleges and technological 
institutions would be very greatly reduced. 
Actually by allowing them to go to the 
college, we do not solve any problem because 
they do not become more employable after 
they have taken a B.A. or B.Sc. degree. In 
fact, they become less employable. At the age 
of 17 or 18 before they have taken a degree, 
they can undertake various kinds of jobs. If 
they have taken a degree, either    a first 
degree or    a 

second degree, their expectations are 
expanded beyond what the country can afford, 
and then sometimes they become almost 
unemployable. My hon. friend, Shri Krishna 
Chandra, said that the industrialists are not 
willing to take matriculates because they think 
that they will create disaffection among the 
other labour. If that is true of matriculates, 
what will be the position if they all go after 
having taken the first degree and have to take 
the kind of jobs which they are doing today 
without taking a degree? One thing tfcis 
country must face. As there is universal 
literacy, every kind of work will have to be 
done by literate people. Today there is a kind 
of feeling in the minds of many that because 
some person is literate, he should therefore 
not take certain kinds of jobs. This feeling is 
also standing in the way of solving this 
problem. But I feel, as I said a moment ago, 
that the answer is to have a far laHgor 
proportion of adolescents to go into trade 
schools, into junior technical schools, and I 
hope that it may be possible to expand these 
schools on a sufficiently large scale. 

My friend, Shri Akbar Ali Khan, referred to 
the question of. salary guarantee. We have 
given a guarantee for five years. That should 
be enough. After all, within five years there 
will be various kinds of measures. There are 
these Finance Commissions which meet every 
five years and which make allocations 
between the Centre and the States after taking 
into consideration the Whole financial picture. 
We agreed to pay for five years so that the 
Finance Commission would come in the 
meantime and make necessary allocations. But 
I regret to say that certain State Governments 
am<i certain private organisations have been 
rather timid in the matter. They have not 
accepted our offer and that is why in some 
private institutions the conditions are even 
today not fully satisfactory. 



2889   Institutes of Technology   [4 SEP. 1963]        (Amdt.) Bill  1963                    2890 

 

My friend finally 'referred to the need of an 
Indian Institute of Technology for Andhra 
Pradesh. I .hope a day will come when there 
will be such Institutes in every State. But 
obviously it will take some time. It took us 
many, many years before we had the first 
Institute at Kharag-pur. Between Kharagpur 
and Bombay there were eight years. In 1950, 
the Kharagpur Institute was established; the 
Bombay Institute was established in 1958. 
After that we had Madras and Kanpur. It was 
in that order. The Bombay Institute came into 
existence in 1958. In 1963, we are having the 
fifth Institute. We have already agreed to 
develop the Waran-gal Institute with the 
assistance of the United Nations Fund, and 
maybe after another five years or so, I cannot 
give any time limit for it, but the intention is 
that, gradually these Institutes should develop. 
As there is requirement for technical 
personnel of high quality throughout the 
country, the number of .higher institutes will 
increase. But I would only submit to hon. 
Members that we should not take a State or 
provincial approach in this matter. In the case 
of an all-India Institute, the approach must be 
an all-India one. They are all-India Institutes 
in the true sense of the term and every 
Institute is open to students from every part of 
the country. The competitive examination is 
held in centres throughout the country. 

I am very grateful to my hon. friend, Shri 
Ram Sahai, who answered some of the points 
and very clearly stated some of the 
programmes of this Ministry. He 'did not 
really raise any objection or criticism so that I 
have no point to answer him. But I accept his 
suggestion that we should try to utilise these 
limited resources to the best possible extent 
and expand our junior technical schools on a 
larger scale. He suggested that the limit for 
scholarship should be lowered to 55 per cent. 
Even at 60 per cent, the number of applicants 
is so great that we cannot cope with them. If 
we lower it, the difficulty will be far greater. 

My hon. friend, Shri Krishna Chandra, 
referred to he need for greater dissemination 
of knowledge about technical institutions. Sir, 
I am glad to tell him that a new book has 
come out in January 1963. This is on Tech-
nical Education in India, again by Mr. 
Chandrakant. Very recently, about a month 
ago, the Eastern Regional Committee of our 
All-India Council for Technical Education 
have brought out another publication which 
gives not only a very full account of all insti-
tutions in the eastern region of India but also a 
summary account of institutions throughout 
the country. We shall certainly keep his 
advice in mind that these publications have to 
be brought up-to-date from time to time. 

He asked whether the second year 
admissions will continue at Kharagpur and 
Bombay. This is a temporary measure. 
Ultimately, all the institutions will have five-
year integrated courses, and there will be 
admissions only in the first year. But these 
Institutes have a certain amount of autonomy 
and they can decide their own coursa of 
development and rate of progress. 

My hon. friend, Shri Ghani* referred to the 
need of providing some facilities to diploma-
holders. We are trying to do that, and recently 
a postgraduate diploma has been instituted, a 
diploma after the diploma at the national 
level. We are also trying to see that the 
diploma-holders get facilities for admission to 
degree institutions. Some universities have 
agreed in principle and I hope that this will 
become more general. 

Finally, he referred to the question of 
foreign exchange. We have taken that up as I 
said before. We require about Rs. 2 crores 
every year for meeting the requirements of all 
the technical institutions in the country, and I 
have every hope that before long this amount 
will be guaranteed so that there will be no 
difficulty in providing the equipment 
necessary for these institutions. 
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Finally, I agree with hdm and other hon. 

Members who said that we muse never give 
up the idea of expansion. I said earlier that our 
facilities should always be a little in advance 
of wihat the country requires at any one 
•moment, but we should not go too far ahead 
because that would create pre blems again. 

In conclusion I once again thank the House 
for the very generous support that all sections 
of the House have given to this measure. 

SHRI AKBAR ALI KHAN: What about the 
emergency measure? 

SHRI HUMAYUN KABIR: Regarding the 
emergency measure, my hon. friend wag 
mistaken. We have not reduced the duration 
of the course. In spite of great pressure, we 
refused to reduce the course. All that we did 
was that in the case of those who were in the 
two final years, we cut out their vacations and 
in this way we advanced the completion of 
their training by three or four months. If ten 
per cent, of the students did not attend, I am 
very sorry but they will have to suffer for it. 
The 90 per cent, cannot suffer because of the 
lapse of 10 per cent 

SHRI AKBAR ALI KHAN: Ten per cent, 
attended? 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : The question is: 

"That the Bill be passed." 

The motion was adopted. 

THE DRUGS AND    MAGIC    REME-
DIES    (OBJECTIONABLE     ADVER-
TISEMENTS)    AMENDMENT    BILL, 

1963 

THE DEPUTY MINISTER IN THE 
MINISTRY OP HEALTH (DR. D. S. RAJU) : 
Mr. Vice-Chairman, I move: 

"That the Bill to amend the Drugs and 
Magic Remedies (Objectionable 
Advertisements) Act, 1954, be taken into 
consideration." 

Sir, this is actually an amendment to the 
Act of 1954, which has been in force from the 
1st of April, 1955. So, actually this Act has 
been in force and implemented for the last few 
years since 1955. All over the country, this 
Act has been implemented and a few people, 
who have contravened the provisions of the 
Act, have been prosecuted and fines have been 
recovered from them. For example, in the 
State of Delhi itself, about 22 cases have been 
prosecuted and a fine of Rs. 16,000 has been 
collected. I think that in the year 1959, the 
Hamdard Dawa-khana and a few others filed a 
writ petition saying that this Act of 1955 
contravened the constitutionality . . . 

 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : (After a count) There is 
quorum, Mr. Ghani. 

SHRI ABDUL GHANI: Thank you. 

DR. D. S. RAJU: In the year 1959, the 
Hamdard Dawakhana and a few others filed a 
writ petition saying that this Act contravened 
the provisions of the Constitution, that is, 
articles 19(1) (a) and 19(1) (f) and (g). The 
Supreme Court went into this question and 
after discussing this question, they held that 
the general provisions of this Act were valid. 
But they came down very heavily upon two 
sections, section 3(d) and section 8. They said 
that these two sections were invalid and that 
they should be deleted. In view of tlhe 
Supreme Court's decision, this amendment 
'has been brought forward. 


